SCHEDULE |
FORM A

PUBLIC ANNOUNCEMENT
(Regulation 14 of the Insolvency and Bankruptcy Board of India
(Voluntary Liquidation Process) Regulations, 2017)
FOR THE ATTENTION OF THE STAKE HOLDERS OF
ETOOS EDUCATION PRIVATE LIMITED

. |Name of Corporate Person ETOOS EDUCATION PRIVATE LIMITED
. | Date of Incorporation of Corporate Person|25/02/2014 _

Authority under which Corporate ROC Delhi

Person Is Incorporated/ Registerad

. |Corporale Identity Number/ Limited Liability |U80300DL2014FTC 265380
Identity Number of Corporate Person

6. [Address of the registered office and|Plot No. 7, 2nd Floor BLK-2 WHS, Krifi
principal office, (if any) of corporate debtor |Nagar, Ind. Area City, Opposite Bharat
Oharam Kanta, Delhi Industrial Area.
Wesl Delhi, New Delhi, Delhi, India-11001

6. [Liquidation commencement Date of|10.02.2025
Corporate Person (Received on 11.03.2025)

7. [Name, Address, Email Address, Telephone|Name : Parvinder Singh, Add : SC0O-10,
Number and the Registration Number of  |First Floor, Jandu Tower, Miller Ganj,
the Liquidator - |Ludhiana, Punjab-141003 _

: E-Mail ; caparvinder03@gmail.com
Mob: +91-98147-98374
Regn. No:(IBBI/IPA-001/IP-P01603/2019-
2020/12468)

8. |Last date foi' submission of claims 25.04.2025

Notice is hereby given that the Etoos Education Private Limited has commenced voluntary
liquidationon 10.02.2025.

The stakeholders of Etoos Education Private Limited are hereby called upon to submit a proof of
their claims, on or before 25.04.2025, to the liquidator at the address mentioned againstitem?7.
The financial creditors shall submit their proof of claims by electronic means only. All other
stakeholders may submit the proof of claims in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

Date: 26.03.2025 Name of the Liquidator:
Place: Ludhiana Parvinder Singh |
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